INCOME TAX APPELLATE TRIBUNAL SURAT BENCH, SURAT
Orders Ready for Pronouncement on 31.07.2026

BEFORE MS. SUCHITRA KAMBLE, JUDICIAL MEMBER
AND
SHRI B.M. BIYANI, ACCOUNTANT MEMBER

SI. No. ITA/MA No. .~ Assessee DOH Author
/ ITA No.878/SRT/2026 _ Surti Kshatriya Panch And 30.06.2026 AM
Its Mandir
/ ITA No.856/SRT/2026 Shri Khengar Rajput Seva 30.06.2026 AM
' Trust Mandvi

A

(J.H. Kishore)
Date: 30.07.2026 Sr. Private Secretary



INCOME TAX APPELLATE TRIBUNAL SURAT BENCH, SURAT
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BEFORE MS. SUCHITRA KAMBLE, JUDICIAL MEMBER
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SHRI B.M. BIYAN], ACCOUNTANT MEMBER

rSl.No. \ ITA/MA No. Assessee DOH Author
1 ITA No.205/SRT/2026 SJP Constructions Pvt. 30.07.2026 M
Ltd.
2 ITA No.1129/SRT/2025 The Kumbharia Vibhag 30.07.2026 M
V Vividh Karyakari Sahakari i
Mandali Ltd. ,

e

(J.H. Kishore)

Date: 31.07.2026 Sr. Private Secretary



